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(d) The   requisite information is 
being    collected   and   will be laid on 
the Table of the House. 

Processing of only tomatoes by Pepsi 

281. KUMARI SUSHILA 
TIRIA : Will the Minister of FOOD 
PROCESSING INDUSTRIES be 
pleased to state : 

(a) whether it is a fact that the 
Pepsi Project is not going to process 
fruits (oranges pears apples etc.) and 
would process only tomatoes. 

(b) what are the reasons for not 
processing the fruits; and 

(c) what are the items they are 
going to export to meet their export 
commitment and the approximate 
value of each item   2 

THE MINISTER OF TEXTILES 
WITH ADDITIONAL CHARGE OF 
THE MINISTRY OF FOOD 
PROCESSING INDUSTRIES (SHRI 
SHARAD YADAV) i (a) and (b) 
M/s. Punjab Agro Industries 
Corporation were granted a letter of 
intent on 19th/ 29th September 1988 
(subsequently transferred to M/s. 
Pepsi Foods Pvt. Ltd.) for 
manufacture of, among other things, 
12,000 tonnes of processed fruits and 
vegetables. The information sought 
for will be ascertained from M/s. 
Pepsi Foods Pvt. Ltd. and to the 
extent information is available, it will 
be laid on the Table of the House. 

(c) One of the conditions of the 
letter of intent granted to M/s. Pepsi 
Foods Private Limited is that the 
project shall export 50% of their total 
turnover each year for a period of 10 
years from the commencement of 
commercial production of which 40% 
will be from the company's own 
manufactured products and 10% from 
Select List products manufcatured by 
otheri.   The  foreign xchanfe i allow 
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Irrigation Schemes from 

Maharashtra Pending 
Clearance 

283. SHRI VISHWASRAO 
RAMRAO PATIL : Will the 
Minister of WATER RESOURCES 
be pleased to state: 

(a) what are the details of the 
irrigation schemes received from 
Maharashtra Government which are 
pending with the Central Gov-
ernment for clearance on account of 
inter-State disputes, financial dis-
putes, environmental objections and   
Centre-State     differences   ; 

(b) by when these schemes are 
likely to  be  cleared   ; 

(c) whether Government propose 
to convene a conference of officials 
and Ministers of Centre and the 
concerned States to sort out 
differences and expedite the 
clearance   of such projects; and 

(d) if so, what are the details 
in this regard ? 

THE MINISTER OF STATE 
{INDEPENDENT CHARGE OF 
THE MINISTRY OF WATER 
RESOURCES ( SHRI MANUBHAI 
KOTADIA) : (a) to (d) Out of 26 
major and 46 medium projects 
received at the .Centra, techno-
economic appraisal of 14 major and 
18 medium projects has been 
completed after discussions with the 
State's officers where necessary. The 
rest of the projects have been 
returned to the State Government on 
account of major deficiencies in the 
proposals and for want of 
compliance of the remarks for over 
more than a year. 

 
 


